
NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH MUMBAI

C.P No. 478l(MAH)/2017

CORAM Present SHRI M. K. SHRAWAT
MEMBER (J)

A'ITENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF
THE NATIONAL COMPANY LAW TRIBUNAL ON 27.1 1.2017

NAME OF THE PARTIES: Madhav Vishnu Talak

ROC, coa, Daman & Diu

SHRI BHASIGRA PANTULA MOHAN
MEMBER (J,

SECTION OF THE COMPANIES ACT: 252(3) of the Companies Act, 20 13

S, NO NAME DESIGN ATION SIGNATURE

I Su-nila C-\auar; Mrr'W
Pe*&Lo',e,a

ORDER

C.p. o.4781252(3)/ CLT/MB/MAH/2OU
1. The Learned Representative of the petjtioner is present,

2. She informed that the Report of ROC Goa is awaited.

3. The Additional Affidavit is filed by the petitioner.

3. Registry to issue Letter to ROC Goa submit the Report on or before the next

\Pn

daG of hearing. Adjourned to tg,l7".Zolt.

lsa/-
Bhaskara Frlltuta Mohan

i!d/-
Member (Judicial)
27,rL.2017.

M.K. Shrawat
Member (Judicial)


